(e) and (f) China regards that differences over the State of Jammu and Kashmir should be
settled properly through dialogue between India and Pakistan. Government has taken up the matter
with the Chinese side and conveyed Government's clear and consistent position that Jammu and

Kashmir is an integral part of India.
Chinese claim on Arunachal Pradesh

371. SHRI BIRENDRA PRASAD BAISHYA: Will the Minister of EXTERMAL AFFAIRS be

pleased to state:

(a) whether itis a fact that China is trying to claim Arunachal Pradesh by including it in its

political map to get international commendation;
(b) if so, the details thereof;

(C) the steps Government has taken to stop China at this point who may try to claim its

position in other NER States as well; and
(d) inwhat manner Government ensures this to the people of NER?

THE MINISTER OF EXTERNAL AFFAIRS (SHRI S.M. KRISHNA): (a) to (d) China disputes
the international boundary between India and China and illegally claims approximately ¢0,000 square
kilometres of Indian territory in the State of Arunachal Pradesh. The fact that Arunachal Pradesh is an
integral and inalienable part of India has been clearly conveyed to the Chinese side. Government is
giving careful and special attention to the development of the border areas opposite China, in order
to meet our legitimate strategic and security requirements and also to facilitate the economic

development of these areas.
Agreement in nuclear field
372. SHRI P. RAJEEVE: Wil the Minister of EXTERNAL AFFAIRS be pleased to state:

(a) whether the country is planning any new agreement with any other foreign nation in the

areas of nuclear arms, nuclear power plants etc. in the near future; and
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